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(No. 6)

That at page 2, line 24 for the bra-
ckets and figure “(3)” the brackets and
figure “(2)> be substituted

(No. 7)
That at page 2,—

(i) line 26 for the brackets and
fizure “(4)” the brackets uail figure
“(3)” be substituted,

(ii) line 27 the words, brackets
and figure “or sub.saction (2)”  be
deleted,

The motion was adopted,

THE DEPUTY CHAIRMAN: Mr. V,
Narayanasamy, are you withdrawing
your amendment no, 87

SHRI V, NARAYANASAMY:

]

dam, 1 withdraw amendment Mo. 8.

Ma-

The amendment (No. 8) was, by leave
withdrawn,

THE DEPUTY CHAIRMAN:
Amendment No. 9, Shrimati
Natarajan,

SHRIMATI JAYANTHI
JAN: 1| am withdrawing it,

Now,
Jayanthi

NATARA-

Amendment No, 9 was, by leave, with-
drawn,

THE DEPUTY CHAIRMAN: I shall
now put clause 2, as amended, to vote.

The question is:

That clause 2, as amended, stand

part of the Bill.

The motion was adopted

Clause 2, as amended, was added to

the Bill.
Clause 3 was added to the Bill,

Clause 1, the Enacting Formula and the
Title were udded to the Bill.

SHRI MUFTI MOHAMMAD SA-
YEED: Madam, I move:

That the Bill, as amended, be pas:ed.
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The question- was put and the motion
was adonted,

THE DEPUTY CHAIRMAN: Now,
before we adjourn the House and go for
our cultural programme ...(Interrup-

rions) MG T Y ¥ &4 i
Ff4e ok a9 F1 @Ura s, §F
TR T W G g frEy ww &
g TEAM aE Fealq NATH AT
g ¥ fae gl & o, THOE g
uF wENw FE AN E ATA F AR
T

sl gugew A e, wede
N FR /K el

Frawrafa car @ 2

o gugww @i Fg ¥ WwW
21T IR ... (wuam)

—

STATEMENT BY MINISIER
Relations with Nepal

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI I/ K. GUJRAL): Madam,
India and Nepal, whose people are
bound by bonds of history, geography,
cuiture, ties of blood and marriage have
had a uniquely close relationship, They
shure a 1700 kms of open border whick
is open and is a symbol of this relation-
ship,

In recent times, this relationship has
sezn some strains. This Government
attaches high . priority to improving rela-
tions with all our neighbours, specially
Nepal, We took very early initiatives
to this end,. At our invitation, His Ex-
czllency S, K, Upadhyay, Minister of
Foreign Affairs of Nepal. visited India
from January 3 to 5, 1990 for -discussions
with PM and with me, His visit contri-
butéd to a better understanding of each
other’s interest and concerns.
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As a follow up to this visit, official
fevel talks were held in New Delhi from
February 20 to 22, 1990 between delega-
tions led by the Foreign Secretaries of
the two countries, The delegations in
cluded representalives of all other con-
cerned Ministries on both sides,  These
talks were cordial, candid and  produc-
tive, Tkey covered subjects of mutual
interest-trade transit, economic  coopera-
tion, security peiceptions, the Nepalese
Zone of Peace proposal, cooperation in
industry and water resource development
ete, Progress was egistered towards a
comprehensive solution of all outstanding
problems,

It was agreed that the next round of
official talks bz held soon in Kathmandu,
to as to work on a set of documcnts
capable of being signed during my  visit
10 Nepal,

Significant progress has thus  been
achicved towards understanding and  re-
solving outstanding problems with Nepal,
This is in line with the Governmant of
India’s wish to view with understanding,
“mpathy and friendship, all the  prob-
2ms of Nepal, The Nepalese side have
wssured us that they would display  the
came spirit of cooperation and under-
standing,  We are thus optimistic about
achieving a package or comprehensive
olution, A piece-meal solution, it is
felt, could lead to a recurrence of ten-
sions, In seeking to achieve this, we
shall ¢f course be guided by the need to
safeguard our national interests.

The Government’s attitude to  the
current mass movement in Nepal, with the
stated aim of re-establishing a multi-party
democratic system under a constitutional
monarchy is dctermined by the fact that
£s a major democracy, we cannot but feel
committed to the cause of democracy, of
equality and human dignity, Today, when
momentous changes are taking place all
over the world and the global politics are
democratised we cannot be averse to
such aspirations, At the same time we
are firmly committed to the principle of
non- interference in the jnternal
of other countries,

THE DEPUTY CHAIRMAN: 1 must
announce and fake the Members into
confidence. . - Unterruptionsy. . May have

affairs
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a word with the Members? 1 must take
the House into confidence. It is 8—22
and [ have 14—]5 Members on the
list and a couple of hands which Wwere
raised, If the House so feels that we
should discuss thi:, T havz no objection.
And we have a cultral programme and
the dinner of course.. . (Interruptions) , . .
No, after dinner it is not possibie I would
ask the Members, if they willingly with-
draw their names, the House and the
Chuir would befhighty obliged. . .(Inferrup-
tivns)...You do not wani to oblige uny-
body?

SHRI VISHVHT P. SINGH (Maha-
rashira): Sorry Madam, [ don't want to
withdraw.

THE DEPUTY CHAIRMAN. O. K.
You and these two people will talk. Yes,
Mr. Subramanian Swamy (Interrup-
tions) . ..

If nobody wants tp withdraw, I have
definitely no objection, I do not
mind. I will call the =ntire House
to speak provided each one of you sit
here. (Interruptions). 1 was only putting
a proposal. There are 14—15 names and
some others also want to speak. If you
wuant to speak, if each one of you wants
to speak, fine, Ngo objection. I only
requested and I thought that you will
understand that yoy only have invited the
Members, ang not the Chair,

SHRI M. M. JACOB (Kerala):
Madam, perhaps you may be able to re-
strict the time of each Member so that
it will be easier.

THE DEPUTY CHAIRMAN: I can
limit the time provided they abide by it}
otherwise they will say that T am not
allowing the Government to be exposed.
This allegation 1 don’t want to hear.
Yes, Mr, Subramaniap Swamy.

SHRI SUBRAMANIAN SWAMY
(Uttar Pradesh): Madam Deputy Chair-
man, T will ask only very brief ques-
tions.

Madam, T would like to know from
the honourable Minister what the exact
stand of the Government of India is on
the question of a single Trade and Transit
Treaty versus a Separate  Trade Treaty
and a separate Transit Te2aty. This is
question number one.
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My second question is this ;: In view of
the fact that more than 207 Members of
Parliament have signed a statzment on the
democracy movement in Nepal and the
speech of a prominent leader like Mr.
Chandra Shekhar in the Lok Sabha to-
day, I would like to know what the
stand of the Government of India is on
the democracy movemen; vecause the
statement here is very confused, On the
one hand it talks of ties of blood and on
the other, it talks of your not being averse.
No one is asking you to ntzrvene physi-
cally to establish democracy there.
Therefore, I would like to know whether
you have advised the Government of
Nepal in a friendly way, just as many
other Governments have done including
the Government with whom you have
special junior partnership status, namely,
the US Government, that they should view
this demand for a multi-party demo-
cracy sympathetically, Have you done
that much at leasty This iy my second
question,

I come to my third question. If you
fee; that you cannot interfere i the
inernal affairs of Nepal, then will you
object if Nepal, in exercise of its sover-
eignty, acquires weapons from China?

THE DEPUTY CHAIRMAN: Now,
Mr. Bhandare, Please be brief,

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE) |, (Maharash-
tra): When we have to discuss about
liberty and democracy anywnere in the
world, we are prepared to make any
sacrifice. But now 1 understand your
predicament. T would have given my
name first and seen to it that my name
is the first. I do not know why we
should not make this sacrifice.

Madam, 3¢ the largest democracy in
the world as the most vibrant demo-
cracy, I want to go on record as expre-
ssing not only my wishes, noi only my
urges, not only my feelings, but also the
aspirations of everyone in this House in
expressing our solidarity with .the people
of Nepal in their current struggle f-
democracy . . .
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SHRI SUBRAMANIAN SWAMY:
Minus the BJP.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Well, there is

nobody saying that, But I take this as
something unanimous,

Madamg, if we, in this hour of their
trial, fail to lend full support to their
legitimate aspirations, it would be very
bad. Afler all, the whole world is direc-
ted by one single Charter, the UN Char
ter on Human Right; arlj all these
human rights, I may remind the House,
are natural, Every man is born free and
equal Yoy cannot change that comple.
xion by any wule whatsoever, whethen
it is monarchy or whether it is dictator-
ship, These rights are inalienable, these
rights are inviolable, and these rights
are universal. They are measured by
the same standard. We wil] be failing
in our duty if we do not stand by those
who are oppressed, if we do not stand
by those who are denied these rights
Wherever their infraction takeg place
and  wherever there is 5 legistimate
struggle for achieving these rights,
unles; we show our concern I think we
have no right to call ourselves democra-
tic at all, India will continue to be the
light-house of democracy for the rest of
the world.

THE DEPUTY CHAIRMAN. Ybu
ask your clarifications. )

SHRI MURLIDHAR CHANDRA-
K;_t\NT BHANDARE: On an issue like
this, I have to repeat certain things and

I woulg only repeat what my honourable
friend has just now said.

I would like to know what steps,
what diplomatic steps, have been taken
or what diplomatic moves have been
made %y the Government to [seer that
the legitimate and the most cherished
aspirations of the people of Nepal for
democracy are met by the ruling Gov-
ernment of Nepal,

SHRI KAPII, VERMA (Uttar Pra-
desh): Madam, the first thing is that
this stalement is very vague, It only
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says that some progress has been made.
I want to know from the Government
particularly about the security angle, This
is our main concern, As we all know,
China sent them 300 trucks arfll - they
imported those. arms including missiles,
anti-aircraft guns and other things in
violation of the pact. We have a 1700
km: long. border, unmanned border.
They have dondaall this in violation of the
pact, [ want to know firstly what Nepal’s
stand- is on thig agreement, whether they
want to continue with this agreement of
1950 or whether they want a special 1ela-
tionship. Secondly, have they given any
assurance to you, to the Government of
Indis, - that they will abide by our security
constraints because 1950 pact clearly says
no arms to be imported from zny country
without India’s consultation. They have
been doing it positively without our con-
sultation. 'We have unmanned borders
and they come into our borders, they
build bridges and roads. And these
foreign nationals. when they come into
the. unmanned border, cun gather intel-
ligence. about everything while Indians
are. not allowed into Nepal's border
with- China, Then there has been discri-
mination  against Indians, people of
Indian origin, in employment, in customs
duties and other things. In 1988 there
was a draft agreement but it was not
signed. They went back on it. T want to
know specifically from the Minister whe-
ther they have agréed to sign this draft
What are the main points on which you
have reached agreement? The other day
you lodged a strong protest  With the
Government of Nepal because Radio
Nepal had said that India occupied
Kashmir. They used the same language:
which Pakistan uses. And then their main
official newspaper, Gorkhapatra, salfj we
are helping their terrorists and infiltrators.
T want to know how the Minister
accepts this situation and how he says
there hac been substantial progress when
on two main question, on the sentitive
question of Kashmir and on the ques-
tion of their own democratic struggle
Nepal Government is abusing us. I
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want to know what has been really ttheir
reaction to your strong protest, Have
they reacted with any explanation and
are you satisfied with the explanation?
Lastly, I want to know in what manner
the people from the Nepal Congress and
other iLeft \parties Wwhg are oonducting
a struggle are going to help the freedom
fighters.

SHR1I VISHWA BANDHU GUPTA
(Delhi). Madam, T am a littil surprised
to see the statement. The statement is

totally silent with regard to the throt-

tling of the press in Nepal. I would
like to know whether the honourable:
Minister had mentioned this particular

point. As you know, the editors have
been  arrested. There is a complete
breakdown of the freedom of the press
in that country. The last para of the
Minister’s statement says that we ure- in
sympahy with the just aspiraions of the
people for democracy, I would like to
know  whether
democracy he had .mentioned and discus-
sed the throttling of the press in that

area and what the reaction of the other

as an instrument of

side was.

st T wew faws (99T 9EW) ¢
suawiaft wEeyr, dET L™ ATAEE
weTl} I FEY, ¥E AT 1N @I
1 uF aw ar f3w we S sy
g & zwra S nwafw @y
Y wea W@ & Afxw wg ol
ST SAgifes  wroAT g, TEE N9
WU WA g\ W gl dew
g¢ & Iwar wisw aX AT faw q
F g9 SAaR ¥ FEl w31 ATl

gy g |



Statement by

365

U U TFT qg & FF g
F ' AT AT '
=

g
23

115

5
%
4

i
7
1

2% 4
43
ﬁl .

4
E!
34

il
5

i

3%#}
%ﬁi

3
¥ sy
a5

243

g
i
%&
T

;

A
r

149

Gk
%éﬂ

i1
3
!

ap
ey
3

e

433
3
q-
L

414
r
y A
a3,

‘SHRI VISHVAJIT P. SINGH: Madam
Deputy Chairman, this statement is
full of the normal and usual plati-
tudes: cordial, candid, productive,
mutual interest, cooperation, progress,
comprehensive solution of all the out-
standing problems, Waah! Wonderful!
But the reality if somewhat different.
And the reality comes from the next
paragraph;

“It was agreed that the next round
of official taiks be held soon in Kath-
mandu, so as to work on a set of
documents capable of being signed
during my visit to Nepal.”

"There is no agreement so far. wo
documents havz been made which are
capable of being sigaed!

What is the truth? The truth comes
out in the next paragraph, It is very
difficult to understani. If you read
between the lines, you can get at the
truth. Truth iz there, (Inferruptions)
Madam, the next paragreph says:

“Significart progtess has thus been
achieveg *owards understanding and
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resolving oulstanding problemns with
Nepal...."

Angd the next paragreph says:

“ ...The Nepales¢ side have
assured Us that they woula display
the same spirit of cooperation and
understandiang....”

THE DEPUTY CHAIRMAN: Please
put your question.

SHRI VISHVJIT P.'SINGH: [ woulg
like to know from the hon. Minister,
is it not a fact that we have given way

.to all the terms and. conditions de-

manded by Nepal?. Is it also not.a fact
that go far no concession has been
forthcoming f.ro_m the Nepa}ese side?

Is .it also not a fact that ycu .ale
optimistic of getling these concessions
at the next round of talks ir Kath-
mandu? God knows whether you would
get them or not. - Am [ right in my
interpretation? I woula like to krow
that from the hon. Minister.

Madam, when countries exchange
Ambassadors with each other, the Am-
bassadors are normally of the same
level. Since we have' recanily senf a
very high level personage Gen. Sinha,
as our Ambassador to Nepsl. I would
like to. know.whether. Nepal is »oing to
upgrade its level of Ambassiador here.
It is a very important queslion. I

“would like to khtow from the  hon.

Minister what 1is'the level of 'Am-

-bassador of Nepsl-here ang whether

it -is equal to- our level of -Ainbassa-
dor. L
THE DEPUTY CHAIRMAN: Please
conclude. :

SHRI VISHVJIT P. SINGH: I am
concluding. Finally; this stutement has
been made by .my frierd, Mr, Gujral,
the Minister and Diplomat. But
I would now appeal to my friend,
Mr. Gujral, the socialist, the

democrat, the -humanist, Kindly
see the - -lastt paragramn once
again, Madam, I do nof .only

'want our country to say that we are

not ‘averse fo such aspirations’. T want
us to say that we are commiited 1o
democracy. We ‘must not forget the
legacy that ‘we have. - We' must" not
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forget that when we were conducting
our struggle for democracy, various
countries all over the world supported
us, We got support, moral support,
financial support and logistic support
from all over the world. It is our duty
to repay them by giving support to
other countries which demand support.
I would like to have a calegorical as-
surance once again from my friend,
Mr. Gujral, the socizalist, the democrat
and the humanist. Thank you.

Tto AT QAT (ITT 72W) :
A Syawgfa wgtear, 207 H@62
gl T AT GIER A AN &Y
gAarfemT &1 e § Sewud &
zararﬁwramt% qHT E
R Ot We ¥ agehw wwaw
USTA gWI (maﬁ)

Irawmafa : garer gfe |

¥o TANGT QN0 : GH T A7
RQE, 79 | ow. ¥, fag it gmiy
waﬁaﬁ%%ﬂzﬁgaw% daa ¥
T, TR, Ty, 7 fsa, “farrw
ﬁtngam%a'?m"r?mmar
FA NG | TN AGN wwdy
T F R § 1 WU qR ¥ qE
% Al A=A ¥ wE ¥ W &

Jrawwmfa : qaT gqu |

Mo TAIH? Qlogm : |G 9T AT
W g

Sqawmafa: o7 5 §g 1 agT AT Q)
Wralwﬁa‘ravrwalaarar
qfed 1

o TATRT qlodg : i &Y &
aoAT wifew Hfaqt w0 agr faw@c
FLWH § 1 AT AT A TN
dft s agT ¥ S ¥ wdww
Tw ¥ AW Wr & 1 & ag susAr
Vgl g ol wgiew ¥ awewr ¥
g F wr g BF oRdd Y agieh S
gt & W X 99 A e B faeAre
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g 1 AW WG AN F USafaF AT
¥ ar Ggt F AT S WRAT T
W ¢ fwad fag 207 @9g dewi A
Faradr & FITY qUARTFA AT
YE? QET T Y qE g
feed A= % g fag %g‘r AT RA
¥ g, TEge ¥ §f 97 aw ¥ @wsl
= feafq w=wr /gl 2 | < qAT IufA-
W AqIF H IWIAT T AT § AGS F
ATEAT §, TG 7 L FFAT NFAN §, TN
AR FOHl AT § A1 A |19 aw
WO 9.9 ST g1 & a.fF AT IF

oAt &faFda G F a9 qga )
o9 FEHIT TF day ¥ ;T

Fat @ & tg’t%l oF AR ArHfaar
wad g1 @1 § a1 I A9 A qF J
qefr Y T—"%’ & Jfw gl SFa A
MATT TN N g, ageena feqy
¥ waifas Tl #® gw fear
QW@ &, Awdd T oTAr Aur S
W § 98 F1W AT aag|r & S
@ § A AW § I aw
Wi £ AT @ § T AT ;G
F, TEY H A

THE DEPUTY CHAIRMAN. I have
to inform Hopn, Memberg that after the
reply is given by the Minister of Ex-
ternal Affairs to all the questions, we
have 14 special mentions, I hope the
Members will stay for it.

SHR] VISHVJIT P. SINGH: The
Minister for Parliamentlory Affairs has
just walked in. 1 hope he wants to
make a statement. Ha informed me
outside the Ylouse that he wants to
make a statement.

SHRI RAOOF VALIULLAH (Guja-
rat). The Vice-Chairman has also very
categorically assured this Hcuse ihat
before we adjo.irn, there will be a
statement from ‘the Government as to
what happened in the cther House and
what is the final picture. There was a
categorical assurance. (Interruptions)

SHRI SUBRAMANIAN SWAMY:
And they should tell us whether the
Government has resignej or not,

SHRI V. DNARAYANASAMY:
(Pondicherry). Thov should resign on
moral grounds, .
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+it geea o g wgeataat (fai):

JyEATqf, WEIEEl, AT & T WA
& ddl day ¥ Y @ede A "Rl
7 fear 3 S\ qv MT FTWA A7 ACw
g1 N ATy U AW w1 W f
AR fagic ¥ WA oge S AnE A
afgat g wiew &1 fgor g7 @w
FLr § G 9w T} F s fafq
Eﬁ_w@rm A1 AT At & AL H
m‘tﬂ%%ﬁ-ft{ YT FEAU HI AT
WE F oq9 YT O I 48
?ﬁ'(nl §ﬁ= FUT4E sla g g fo wmis &
Tew ¥ qmwEs o A Aga INT
Fg1 {F Aws A /e el F AXH ST
ST FIA ST G & 9€ DIl 3ul-
Afzgdt dweT TEHE F wiw gOI
¥ giEGdE, mUISHEE Ul W
v & o grr 1 ug faeaw
33 | we t@'ﬂr% ST IR GRIaTE |
womT faracor famt 8 9% WG TEAET
St F A m@% g four &,
F@ wudY g § qWAG WG |

Sqgwryfe WEIRE, AT AT
3G N weAt ARy W A3 § | &9
NEHY AT 1T & 260 A, S,
T TmEd % 3T AYIE #el & FIT
¥ wdy o F1 A TEe Hell ST w7 0F
FiRen feur fsaam  Sw@ &40,
# wfY gwr, fmy a1x A f?ﬂ"rzmq'gr
AN TET & | TO G H S AT A
g1 & Wi gt AT aur Wil
ol AT ad § 1 260 UH, diw
HigH FCH AACSW & A gawr faawor
¥ ¥ WA | aEr W g1 AR
§ WA IR 9 WK L 1700
faeitex &1 @el 8T 2, o MaE
Trewq A WAr AREE & Sl AT FigAr
g o W@ WERE W0 r
Eﬁ'{wrmaram TG0
5 fr 1700 FRAWET e AT
qT AqI§ AT AW AT H
g ¥ FIET AT FAT WY T AR qrEW
AT F T E 1A% zﬂa'é?':s' gi|fama
Y sz fawrt ST @ & | ug AW

T® = fad At F 0w mrﬁrafm
aﬁr T qisk uT gWR A W g
g At W & oA g Arse F AT

|
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g g.a% gav wew & afafafadn @
7.9 AT qF | WGF WieAw A Hay
agled WSEAI A ZAT AW T
wE A % SLied rﬁm RECR E
F.6%. MIT *T AW g AU g A
wE wew FNT a7 Gwar @ 2 fE
F6 B W IF T w8, 9 qgl
wgw g ar gAL fee agh $F g |
v wer wEEd ¥ s w AW aa
T gar %ﬁ. 9 q a‘vm Y F
HEARE A § "R v §

ST EUE-AGIE A 1952 wgg o7,
gl fawigg avd @i T §
REITE!, G AINE AR § MEAE
‘r A StEAT Argm f 3 &g wew
a‘ lﬁ.i s fR gt fame ofin sav
P e Ao gt At '@
m i # g € 9nF wg S
@. : v aFofae aﬁﬁw N7 T
ﬁtrﬁzﬂ%m?{ﬂ'ﬂ'qﬁ'& FAfSTC g¥l 7.0
FH 47 qFT § | (ART T WET) WX
&g o7fWe @i wEW T B WEW &

’J\F! x
1-\'/ ‘5'!
_g”

1|ry al

EI AR 1 B e 4T IRF! [HW
FLAIAT GFAT (AFT T wET)

L UGE QiLHw # RIRAE wadr
SE e E A e 3w
q¥ 3 A A= Fer 4 W § wiv wne
SHITY 23 e g g W IR
W famisi g 87 nazEEd @
d FJqr FEE AET 8 7

AT FEA F U A e
FE fa T wiwTR wely o w0 gal g
T e 7 fgwnl wEwi, fggﬁ Ll
G wEl fwwdr Wi agr & S T
TEa T AT GO AT OGAR TG 7,

FZHT quls | A W HEAr !

T OEIIAT E enF H @A g
Fual wuwl @e (@ &% & 7.9 18
q“aa:‘-ﬂ FRIE F U & QT FA AN E
g al @y SHrHfel zéfiee Taiie
i HIOAN, THE WA FWA AT F §
(ewa it GEl)
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W A gara fagiR I H
3T Wl §, BT, TEF AR AT F
(T, Faa fag fear 9ol e &
TiT § ATIHT 997 AT g 98 W qFAT

FEET F 7 q9AT
THE DEPUTY
Sukomeal Sen.

CHAIRMAN, Mr.

SHRI SUKOMAL SEN (West Ben-
gal): Madam Deputy Chairman, I will
be very brief. (Interruplions)

THr DEPUTY CHAIRMAN: Jusi g
minute, Mr, Sen. Mr. Sinha wants to
say something.

SHRI YASHWANT SINHA (Bihar):
1 would like t; make a =uggestion,
Madam. We are teing very unfair
to the artists wha are waiting for us.
We should have been theve long back.
As a part of the farewe! funciion, a
cultural prograrame has been sche-
duted. We are very much  behind
schedule, T wn sug.asting thar let the
cultural programme be cancelled and
let them go, or. they can be asked
to join us fYor dinner. (Intesruptions)

SHRI DIPEN GHOSH (West Ben-
gal): Let us convey the message. {In-
terruptions)

THE DEPUTY CHAIRMAN: I will
ask the Secretariat to canvey to them
that they can stay and join us for
dinner if they are free. (Interruptions)

SHRIMATY RENUEA CHOW-
DHURY (Andhra Pradesh) 1 only
hope that the dinner does not become
breakfast, (Inzesruptions)

PROF. C. LAKSHMANYN A (Andhra
Pradesh). Ws can as well carcel the
dinner also. What is the use ot having
dinner at 11 or 12 (Jnierrustions)

THE DEPUTY CHAIRMAN: It is
not a question of dinner. Wi could
have cancellad the dinmer, That is not
the point. The point is, the sitting
Memberg of the Flouse have invited
the retiring Membe'rs. The Jdirner has
been afrangeq n their honoyr. The
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Chairman is waiting in his house. He
telephoned to me ard asked me as to
when he shoulg come. He has to
give some momenious (0 the reliring
Members. They canno: come later on
to take them. We have to go alread
with it even if it means 11 cr 12 1
he night- That is why I had asked
the Members that let sume nanic: be
withdrawn sp thal we cep complete
it soon and go for the function be-
cause the queries are the same. But
if you do nat want to oblige, it is
fine. It goes not matte, to me really.

SHRI M, M, JACOB ({(Kerala):
Madam, some of our names have beer
withdrawn.

THE DEPUTY CcHAIRMAN: Of
course, some names have been with-
drawn put four names have peen fiven
extra. I wonld orly request Mem-
bers who have given names eithey to
withdraw their namces or be brief,

SHRI N. K. 2. SALVE (Maharasn~
tra). Madam, I share the sentimerts
of Mr. Sinha, I only want to submit
that the artistes who have come will,
perhaps, feel very greatly insulted and
humiliated if we were to tell them: that
tha cultural programme is off. There-
fore, T suggest thai we should wind up
the affair here in five-ten minutes
time. (Interruptivrs) You can give just
five minuteg to the hon. Minister. He
knows the art of being very brief. So,
far as our side iz concerned, except
those who have gives their names, the
rest you need not call. (Interruptions)
You can raject, (Interruptions)

STRI YASHWANT SINHA. That
would not be g concession,

SHRI N. K. . SALV¥E: iTr. Sinba.
T would request the hor. Members
from my party nct tc prelons the
agony any further. (Interruptions)
Madam, vou can ask the hon. Minister
to reply and tn be brief,

THE DEPUTY CHAIRMAN: Mr.
Sukomal Sen. Be a nice person and
withdraw.
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SHRI SUKOMAL SEN (West Ben-
gal): I only extenq full suppcrt ic the
democratic movemoant ir Nepal.

SHRI VISHWA BANDHU GUFTA:
About the proposal of Zone of Peace
which we have rejzct2d earlier, what
is the view of the Government?

THE DEPUTY CHAIRMAN: This is
coming to the House from a window,
not from the donrside, Yes Mr. Minis-
ter.

SHR]I SUBRAMANIAN SWAMY. If
the Foreign Secretary’s visit is cancel-
led, we are satisfled with the. reply.
(Interruptions)

THE DEPUTY CHAIRMAN. Dr.
Jain, you have just taken oath. I know
that you want to ask a question. You
have full six years.

DR. JAINENDRA KUMAR JAIN
(Madhya Pradesn): I will be vary
brief. (Interrustions)

SHRI N. K. p, SALVE: This is not
fair, Madam.

THE DEPUTY CHAIRMAN: Actual-
ly speaking, the Congress Members
have not withdrawn because all of
them have spoken.

DR. JAINENDRA KUMAPER JAIN:
But my party’s viewpoint must be
placeq before the House. I will he very
brief,

THE DEPUTY CHAIRMAN: Al
right, speak.

DR. JAINENDRA KUMAR JAIN:
Madam, my party’s viewpoint has te
be made. No cne from my party hss
been given 2 chance.

Madam,. I genuirely support this
statement but I want to make a plea
to the hon. Minister, The democracy,
the kingdoms, the systems of Govern-
ment come and go, but the people
stay. He says thar there are histori-
cal, traditional, cultwral links Letween
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the people of Nepal and bpeople of
India. 1 want {¢ emphasise and draw
the attention of this House to one
thing, What is the status of the people
of Nepal today because of these long-
drawn deliberaticns between the {wo
Governments? The poor rpeople in
Nepal today are sud:ring on a large
scale, Smuggling has increased, prices
of everything have gone up. So, 1
request the Minisier tn expedite their
parleys and enter info an agreement
as early as possible.

I also want {0 put on record that
at least one hundrad Memkbers of
Parliament have submitteq a memo-
randum to the FPrimz Minister request-
ing him to expedite the negotiations
and signing of the agreement between
the two Governments. It must be gone
into...(Interruptions)

THE DEPUTY CHA'RMAN: Yes,
Mr, Minister.

SHRI I. K. CUJRAL: 1 am grate-
ful to the hon. Members for this very
convincing and persuasive debate, I
think ti: issues invelved are the ones
which touch oir hearis and 1 am st
one |with their feelings that demo-
cracy, human rights are sacrosanct.
Wherever they are in jeopardy, our
sympathies are with them. In my
statement I have rightly recognised
that faet and I am in tune with that

feeling. This is one point,

There jg anoth2r aspect of it alsc
that we are deaiing with the State-to-
State relationshiv ang 1 thiniy ovr hon.
Members here are very conscious of
the fact and aware of the fact more
than I am that when States deal with
each other, they have to keep in mind
that the relationship with States, what-
ever the Constitutinn, has to be on a
different plane, W. are trying to snrt
out problems with Nepal which have
been pending for more than a year or
so, I agree with Mr. .Tain that suffor-
ings have alsp beer, in“acted unon
people through no ftault of curs. tut
through the fault of the people there.
But I would oniy say this thing that
when we are #vying to sort out and



375 Starcment by

[Shri I. K. Gujral)
bring our relationship at a new ori-
entation, I think [ have the sympalby
and suppor{ of the House that with
our neighbours we must sort out the
problems. Th@se problemyg have been
identifieq by several Members. Some
problems periiin to our  sccurily,
some problems ypertain lo the frade
and iransit. At th2 moment, we have
not concluded gnylhing, We arc in the
process of setiling @#ng sorting out
issues. Two rounds of talks have
taken  place—one, their Foreign
Minister came here and then their
Foreign Secretary came here, Now our
Foreign Secrstary is going there and
later on subsequently 1 propose going
there, Qur effor{ js that under ali cir-
cumstances we should go more than
half way to sort out the problems be-
cause we are keen that between Nepal
and India, we should have the best of

relationship. That is our intention
and that is our objactive,
Democratic agitations democratic

demands are well within th. rights of
their own people. I hope my friend,
Mr, Subramanian Swamy, now agrees
that neither democracy nor socialism
can be imported or exported,

SHRI SUBRAMANIAN SWAMY -
Yes.

SHRI I. K. GUJRAL: They have
ultimately to be broughi in by their
own people, by whalever system they
want to have. Having gaid that, I
think I have ¢overeg most of the points
that my friends have made and I
hope you will agrec thet th2 type of
efforts that w2 are making to sort out
ithe issues with the Nepal Government
are keeping our naticnal interest in
mind ang giving our national interest
the primary as it shoul:l be I thing I
have the support aud sympathy of the
entire House wilp me,

VALEDICTORTY REMARKS

THE DEPUTY CHAIRMAN: Hon.
Members, before I adjeurn the House,,
[ wani to suy that today is the last
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day for some memucry and the Chulr-
man spoke, the Members spoke and
the Leader of the House, the Leader
of the Opposition and the Prime Minis-
ler expressed their views about it.
For me, I will be sad because I will
miss the faces of som: of the Mem-
bers and will definitely miss tha voices
of some of the Members because
sume o0f them used to catch my eye
and some of thera useq to catch my
ear....(Interrupiions) Sitting jn their
seats, they have some Kind of a mech-
nism to cateh my ears because now
evepn it T am sleeptag and 1 hear some
voice, I can identify who is speaking.
I do not have tn ask anybody, 1 am
so used to if now,

1 feel sad ihat we have {.) say gcod-
bye to them but it is good-hye till we
meet again and I am sure we will
meet again. 1 do not know whether
I will be here or not a+ thai; time, Lutl
the House will mcer ysu over here. I
also thank everybody. ...

SHRIMATI PRATIBHA LEVI-
SINGH PATIL (Maharashtra): I want
to say that I ncither caught your eye,
nor your ear; I caught your hearl.

THE DEPUTY CHAIRMAN-: Thank
you very much, + thank all the Mem-
bers who are veliving, 1 know there
have been monients when there was
agilalion on the part of lhe Members
because of ‘he importance of subjects
discussed and their concern aboui the
problems in our couniry and of our
people. Sometimes perhaps | was
agitated because of the consiraint of
time or perhaps I dirl nct sleep in the
night or I was tired, may he, I think,
still we have had the best of asso-
ciation with the Membhers, we have
had the best of rapport and I have
no complaints, The only complaint is
that [ wish yoy people had rnot re-
tired, that instzad of six years you
would have beey here for twelve
years or many morc multiples of six
years. I thank evecybody. This ses-
sion has been quite an  interesting
session. There were memenis of
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